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O R D E R 

02.03.2020   When the matter was called out earlier parties were not 

present. Later on, Advocates are present but there is no time. 

 List the Appeal ‘For Orders’ on 31st March, 2020. 

 

 
  [Justice A.I.S. Cheema] 

Member (Judicial) 
 

 
 

  [Justice Anant Bijay Singh] 
Member (Judicial) 

 
 

 
[Kanthi Narahari] 

Member (Technical) 
 
 
 
 
 
 
 
 
R N/md / 

 


